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IN THE HIGH COURT OF ORISSA : CUTTACK

W.P.(C) No.13403 Of 2015
Bipini Bihari Pradhan ...  Petitioner
-Versus-
State of Odisha And Others ... Opp. Parties

AFFIDAVIT OF CHIEF DISTRICT MEDICAL
& PUBLIC HEALTH OFFICER, PURI
IN COMPLIANCE OF THE ORDER
DTD. 30.11.2021;

I, Dr. Pranab Sanka1; Dash, aged about 61 years,
Son of late Prafulla Kumar Dash, at present working as
Chief District Medical & Public Health Officer, Puri,
At/P.O./Dist.; Puri, do hercby solemnly affirm and
statc as follows :
1. That, I am working as Chief District Medical &
Public Health Ofﬁcer; Puri and have been duly
authorised by the Collector, Puri to swear this Affidavit
for and on his behalf.
2. That, I have gone through the contents of the
Order dtd. 30.11.2021 and undcrstood the directions
issued therein. Paragraph -~ 7 of the Order dtd.
30.11.2021 is extracted hereunder for convenience :
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7. The Court has directed here as under :

(i) Mr. PK Mudui, learned Additional

Government Advocate  will  forthwith

Medical &
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(iii)

(Wv)

)

(vi)

iransmii to the Collector, Puri, the copy of
the interim report submitted today in
Court by the Amicus Curige.

The Collector, Puri will arrange for
sanitation workers in adequate munber to
ensure cleanfiness, garbage removal in
both the colonies on daily basis fiom
November, 2021,

lmmediate issuance of instruction for
consiruction of additional toilets in both
the colonies and complete the exercise by
the end of December, 2027

A direction is issued 1o the East Coast
Railway not to create any hindrance 1o the
medical personnel / sanitation workers
those who need pursuant o the direction
issued by this Court.

The Collector, Puri will ascertain from
the inmates the Bank with which ininates
fave accounts, he will consult with the
concerned Manager of the Bank o
explore the possibility of Mobile ATM on
regular basis so that the inmates can have
easy access to their ovwin account,

The repair of the houses of the inmates in
Sanjayfee Leprosy Colony be tajen up on
urgent basis and be completed within o

month from today.

Chief Dist. Maghical &
Pubiic Heatth i, Pun

Fromad oo Bond
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3. That, a meeting was held on 06.12.202] to
improve the living condition of cured leprosy persons
of Jibaramjee Palli and Sanjayjee éolony under Puri
Municipality under the Chairmanship of Additional
District Magistrate (Rev.) Puri. Copy of the Proceeding
of the meeting held on ditd.06.12.2021 is filed herewith

and annexed as Annexure-A.

4,  That, regarding the compliance of the directions
issued in Paragraph — 7(i) of the Order dtd. 30.11.2021,

it is submitted that the scanned copy of the interim
report submitted by the Amicus Curiae was received on

02.12.2021.

5.  That, regarding the compliance of the directions

issued in Paracraph — 7(ii) of the Order dtd.

30.11.2021, it is submitted that the removal of garbage
and unwanted debris from Leprosy Colonies namely;
Jibarampalli & Sanjayjee by the Executive Officer,
Puri Municipality and Health Officer, Puri is going on
through the Sanitation Workers deployed for the

purpose.

Cleaning out of the marshy land have been

cleared inside the Colonies which is the breeding place

Chief Dist. Medical &
RPublic Health Cfficer. Pun



of mosquitoes. Mosquito oil have been spread at

regular intervals in the Colonies.

Colour  photographs in support of above

mentioned works are filed herewith and annexed as

Annexure — B Series.

6.  That, regarding the compliance of the directions
issued in Paragraph — 7(iij) & (iv) of the Order did.
30.11.2021. it is submitted that the Tahasildar, Puri
vide letter No.10753, dt.22.11.2021 (Annexure — C)

has submitted the land status of the Sanjayjee Colony.

The report of Tahasildar about the Jand status is given
below.

Mouza: Balukhanda Khasmahal

Status: Rela Bibhaga

Khata | Plot Area occupied | .
Are: Kissz Remark
No. | No. rea (Approx) issam marks

The colony for
leprosy affécted
running over the
_jsuit land since

313 11159 ] Ac.23.293 Ac.2.00 Bali
years but no
recording made

against the name

of the colony.

r.Pun

Chiaf Dist. Medical &

Pubiic Heaith Office
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The Divisional Railway Manager (DRM), East
Cost Railway, Khurdha Road has been requested by
the District Magistrate & Collector, Puri vide letter
No.2551, dtd. 22.12.2021 (Annexure — D) to issue

NOC in respect of the above land for construction of

common toilets in the colanies to be used by the Cured
Leprosy Patients (CLPs) as well as gencral public.
7. That, regarding the compliance of the directions

issued in Paragraph — 7 (v} of the Order dtd.

30.11.2021, it is submitted that the ICICI Bank
authority has been requested by the District Social
Security Officer, Puri vide lctter No.2468, dtd.
13.12.2021 (Annexure — E) to arrange and availability
of mobile ATM in both the Colonies so that the matter
will be resolved. Instruction has already been given to
the Manager, ICICI Bank to provide ATM facility in
the Colonies. The ICICI Bank has started the ATM
"facility in the Colonies once in 2 week.

Colour photographs showing the Mobile ATM

stationed at Sanjayajee Leprosy Colony are attached

and annexed as Annexure — F.,

8. That regarding compliance of the directions

issued in_ Paragraph — 7{vi) _of the Order dtd.

30.11.2021. it is submitted that the Executive Officer,
Puri Municipality was requested by the District Social

Security Officer, Puri vide leuwer No.2460, dtd.

Craef sl Medical e
Sublic Hoatin Othoer 2




13.12.2021 (Annexure —G) to look in to the matter
immediately i.e. the living quarters, which required
permanent roofing and make a survey and submit an
estimate for such roofing, which will be discussed in
the next meeting of the sub-committce for budgetary
provision. Accordingly, two meetings were conducted
by the Executive Officer, Puri Municipality to resolve
the issue, where the Railway Authorities were also
requested Lo attend the meeting as the land where the
Sanjayjee Leprosy Colony is situated belongs to
Railway Department but no one on behalf of the
Railway Department attended the meetings, for which
the Executive Officer, Puri Municipality could not take
any decision (o proceed further in the matter without
obtaining any view of Raj lway Authorities. However,
the District Administration is taking all possible
measures to address the issue as soon as possible.

Copy of proceedings of meetings held on dtd.
10.12.2021 & dtd. 17.12.202] alongwith Attendance
Sheets are attached herewith and annexed as

Annexure-H Series.

0. Regular visit of medical team at least once in

a week and supply self protection kit to the CL.Ps:

The visit of trained Leprosy Workers, Paramedical
workers & Multipurpose Health Workers as mandated
in Nationa! Leprosy Eradication Programme (NLEP) to

the Colonies are being made regularly once in a week.
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Regular dressings are being done by the Medical team.
Those patients who also need self protection kit for
their dressing of their wound, self protection medical
kit containing gauge, cotton, Povidone-Iodine ointment
/ Solution are also being provided with orienting them
regarding use of these kit. Regarding Jeebarampalli,
once in a week i.e. Wednesday the Medical Team
consisting of one AYUSH Medical Officer, one
Pharmacist, one Multi Purpose Health Worker
(Female) and one Driver-cum-Attendant visits the
place and arrangements for health screening are being
made in the premiscs of Niladri Nilaya which is
adjacent to Jeebarampalli. Furthermore, it is humbly
submitled that, one Hospital exclusively opened near
Jibarampalli namely “Karunalaya” for Leprosy
patients, where they are being admitted & treated and
as & when required they are being referred to District
Headquarters Hospital, Puri for further management of
their health condition. And morcover, one Disability
Prevention and Medical Rehabilitation (DPMR) Clinic
is also functioning in Urban Primary Health Center,
Dolabedikona which is near about 200 meters away

from Jibarmajee Palli.

Colour photographs relating to health screening
as well as treatment of CLP are attached herewith and

annexed as Annexure — I Series.
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Copy of the weekly visiting register of patients
by the Medical Tean arc attached herewith and

annexed as Annexure - J.
Aalnexure - J

Colour photographs showing distribution of self-

protection medical kit to needy Leprosy patients are

attached herewith ang annexed as Annexure — K.

10.  That, it is submitted that the Govt. in SSEPD
Department  has  been requested by the Distriet
Magistrate & Collector, Puri vide letter No.2555, did.
22.122021 to place fund for monthiy expenditure
towards food, clothing and medication @ Rs.3000/- of

the CLPs as per Hon'ble H igh Courts orders.

Copy of the letter No. 2555, dtd. 22.12.2021
issued to the Govt. in SSEPD Department, Odisha is

filed herewith and annexed as Annexure - L,
adlexure - 1,

1. Issue of ration card under NFSA Scheme :
The Civil Supply Officer, Puri (CSO) has been

requested by the District Social Security Officer, Puri

vide leiter No.2458, dtd. 13.12.2021 (Annexure - M)

to issue ration card to the CLp families in both the
Colonies. Most of the families out of 34 families and
177 familics residing  at Sanjayjee Colony and
Jibaramjee pall; respectively are getting ration through

Ration Cards. The CSO was requested to make an

~




further enquiry by deputing the ficld staff and take

steps to issue Ration Cards to the left out families.

12. That, the facts stated above in Paragraphs — 3 to

1T are true to the best of my knowledge and based on

('v.:s[kk;\».

e @]. available Official records and rest are my submissions.

Idcntifed by — W QWQM /@Mf —
cwfeu T ~~ DEPONENT

Chief Dist. Medical &

Advoc te’s Clerk, Public Heaith Cfficer. Pur

Advocate General’s Office
Cuttack

Date : 03/01/2022

Certified that cartridge papers are not available.
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N‘O.isdﬂ? of 2015 tq irnprgvz”t.::ge|0rder No.26 D1.20.11.202T§ !
J=|i:ar-amjee Palli at Lo

- yorao &
(o ing condition af cured leprosy f
Kanath Roaq, py,

L 1, P
. , at Station Road,
yrder Purj Municipality, tand Sanjayjee colony at St
, ST, PP PPPPR | \ of 2015
- Ameating op the order No.26 Dt,3p 1.2021 passed in WR(C) No.13403 of 20
o improve the living congsi; _

! et \ dition of cured leprosy porson of Jibaranjee pall ar!d San}{lvfif;
SORNY under Py Munie W wWas held on 06.12.2021 undar the Chaimmanship
Additional Qistrict Magistrate (Rev.) Py
The Tollowing members were present in the meeting
i, Executive Officer, Puii Municipality

it, Addl. PD, DRDA, Puri
fii. CS8O, pyri

i, DPHO, Py

V. Asst DPFHO, Leprogy, P
Vi DSSO, Puri.

Additional District Magisirate (Rev.) Puri welcomed all the members present in the

meeting and instructed the DSSO, Puri to explain in detail about the order passed by
Ron'ble High Court in WP (C) No.13403 of 2015.

- Al the quiset, the DSSO explained -
commitiee already constituted under the Chairmanship of Collector, Puri vide this office
lefier No.2375 dt.02.12.2021 pursuant to Govt. in SSEPD Department letter No.5371
4t23.11.2021 for

rpersonal visit {0 feprosy colonies as detailed k
iollowing services to the eligible CLPs with not e
after completion of their treatment from [e

uri

the duties and responsibility of the sub-

ss than 40% dis

prosy.
a. Heuse under rural housing scheme.

b Ration card under NFSA.

C. Re-canstructive surgery, if needed.

d Pension under MBRY,

e Physiotherapy,

Furiher, the sub-committee will revie
CLPs benefited and report to th
fving standards of the residents.in the colonjes.
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Construction of addit : o \.. - ilet in
by 7O onal toilets- je ion of 10

.@ Sanjayjee Colony. ets- L.e urgent constructio .
T Need of additi i i was
e i |qnal toilets particularly in Sanjayjee colony, gtation road. ?un ; :
discussed in the meeting along with discontinuance of dry toilets and replaced with W&
flush toflets. In this connection the Tahasildar, Puri has submitted the land status of the

colony vide his letter No.10753 dt.22.11.2021. The report of Tahasiidar about the tand
status is given below. - T

Wouza: Balukhanda Khasmahal
Status: Rela Bibhaga

S
Lrea | 1
<hata No| Piot No. A rea occupied( | Kissam Remarks
Approx) J—

™The cotony far
leprosy affected is

| running over the suit

313 1159 | Ac.23.293] Ac.2.00 Bali | land since years but

no recording made

against the name of

| the colony. :

The matter was discussed thoroughly in t he meeling and it was decidead to make
necessary correspondence with the DRM, East Coasl Railways, Khordha Road 10 issug
NOG for construction of common toilets in the colony to be used by the CLPs as well as
general public.The DSSO, Puri was instructed to ensure it.

iil.  Regular visit of medical team at least once in a week and supply of sclf
protection Kit to the CLPs.

The CDM & PHO and District Leprosy Officer, Puri explained that the visit of
{rained leprosy workers, para medical workers & muli purpose health workers as.
mandated in National Leprosy Eradication Programme (NLEP) to the colonies are being
made regularly. The CDMO is requested to ensure that there should be regular visit by
these persons to each colonies at least once in a week. Supply of self protection kit tc th:a
CLPs to dress up their own wounds was discussed in the meeting. The Chairman
requested the CDM &PHO, Puri and Asst. DPHO, Leprosy, Puri to take immediate siep
for supply of self protection kit to the CLPs in both the colonies. The COM& PHO PL{:'E
told that medical facifity by the medical practioner are being provided to the CLPs ‘tn| both
the colonies in a regular interval.The DSS0., Puri was instructed to ensure it. |
iv. Issue of ration card inder NFSA scheme.

lssue of ration card to the CLP families in both the colonies was discussed. The
DSSp .told that most of the families out of 34 families and 177 families residing at
Sanjayjee colony and Jibaramjeepalli respectively are getting ration through ration card.

The CSO present in the meetin
he g was requested to make an further i i
his field staff and take step:to issue of ration card Y sco, P

was instructed to ensure it, 8 fothe left out families. The DSSO, Puri
N\ >\® o

. cofY EDM & PHO,
1 Puri




— 1% - d:

Arrangemeny Availability of mopitg i in both the colones. i and spent @
Many of the CLPs have Uavelied 1o banks 1o draw their PONS It was

- ‘ eting.
substantial amount for their lravel. Thig malter was discussed in e :c?eqv'lilability of
) . and ave
bank authorily will be requested lo arrange « ld that
' | c SO toic

.n10b|le _ATM N both {he Colonies so that {ha maller will be solved. Tf?e DASTM facility in
Instruction hag already beep given to the manager ICICI bank 1o o
the colonieg and th

oo or two. The
D ) € Manager has agreed for such arrangement within a aay

_SSO. Puri was Wslrucled to ensyre i,

vi. Repairing of Kachha Houses,

The living Quarlers, which required permanent roofing was discussed m- lfth?
meeting. The Execulive Officer, Puri Municipalily was requesied to look in to rhe mf-* ©
immediately and make a survey and submil an estimate for such roofing, which WI“.be
discussed in the next meeting of the sub-committee for budgetary provision. The DSSO,
Puri was instructed to ensure it,

Vil Provision of MCR foot wear of Grade-{ and Grade-2 to the inmates of
leprosy homes at Kanas and Delang hlock,

Provision of MCR foot wear of Grade-1 and Grade-2 to the inmates of leprogy
homes at Kanas and Delang block managed by Jay Kishan Youth Club (JKYC), Kangs
and AVA, Delang was discussed in the meeting as per letter No. 185 dt.01.12.2021 of
Asst, DPHO, Leprosy, Puri . it was decided that both the Secy. will be requested to
provide the delailed status of their inmates. The Govt. assistance already provided g
them also to be indicated by the Secretaries. The DSSO, Puri was instructgd to ensure .

vili. Financial support under sponsorship for renovation and
development of hoth the colonies by OMC, Odisha .

The Financial support under Sponsorship  for renovation

infrastrucurme

and infrastructure
nder CSR initiative

evelopment wasg Submittag
to MD, OMC, Odisha vide this office lelter No.1306 dt.01.07.2021 and a reminder vide

No.2170 dt.09.11.2021 for provision of fund pursuant to their letter No.2903/0MC

'dt.23.02.2021. But no funds has yel been releaseq by the OMC authority. The DS50
was instructed to issue a furlher reminder in favoyr of OMC, Odisha,

The meeting was ended with vote of thanks to the Chair & members present.

L
Addl, Distfict agistrate (Rev.), Py

sted

True CopY Aue.

CDM & PHO,
Puri
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Cleaning & Spreading of Mosquito Oil in Sanjayjee and
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Typed Copy of Page - | 5~ -

OFFICE OF THE TAHASILDAR, PURI
Letter BNo.10753 /dt. 221 1.2021

To
The District Social Security Officer, Puri

Sub: Regarding inquiry into the land status of Sanjayjee Colony, Station
Road, Puri and J ibaramjee Palli, Lokanath Road, Puri

Ref.: Your office leiter no.1853/dt. 16.09.202]

Sir,

With reference (o the above subject, you have requested for the detail
land status of Sanjayjee Colony, Station Road, Puri and Jibaramjee Palli,
Lokanath Road, Puri. The matter has been inquired by concerned Revenue
Inspectors. The report submitted by them is transmitted to you for your

information and necessary action,

Yours faithfully,
Sd/- 20/11/2021
Tahasildar, Puri

Memo No.10754/dt, 22.11.2021
-/
Copy submitted to the Sub-Collector, Puri for favour of kind
information and necessary action, )
Sd/-20/11/2021
Tahasildar, Puri.
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Typed Copy of Page - 16

OFFICE OF THE REVENUE INSPECTOR, TOWN SOUTH
Letter No.539/Date 20,11.2021
To
The Tahasildar, Puri
Su.b.: Submission of Land of Nbaramjee Palli, Lokanath Road, Puri
Ref.: Tahasil Qffice, Puri letter No.10605, ded. 17.11.21.
Str,
With reference to the letter on the subject cited above, I do hereby

submit the land status of Jibaramjee Palli, Lokanath Road, Puri as written
below

LAND SCHEDULE
Mz, Town Lokanathghat — 04 RT GOVT
Khata | Plot No. Area Area Kissam Remarks
No. occupied

149 430 Ac.0.067 | Ac.0.067 | Ghardbari-1
429 Ac.0.510 Ac.0.510 | Gharabari-1
374 Ac.0.183 Ac.0.185 | Road
378 Ac.0.030 | Ac.0.030 Jalasaya-2
365 Ac.0.028 Ac.0.028 | Gharabari-1
376 Ac.0.155 Ac.0.155 | Gharabari-1
355 Ac.0228 | Ac.0.228 |Bagayat-2
333 Ac.0.104 | Ac.0.104 |{Road
349 Ac.0.630 Ac.0.650 | Road
353 Ac0.155 | Ac.0.155 |Jalasaya-2
359 Ac0.377 1 Ac.0.377 |Patita
301 Ac.0.140 Ac.0.140 | Gharabari-1
392 Ac.0.030 | Ac.0.030 | Gharabari-1
389 Ac.0.650 | Ac.0.650 | Gharabari-2
360 Ac.0.010 | Ac.0.010 | Gharabar.?
379 Ac.0.098 | Ac.0.098 | Gharabari-1
377 Ac.0.127 | Ac.0.127 | Gharabari-1
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366 AC.0.100 | Ac.0.100 | Gharabari-] ]
367 Ac.0.059 | Ac.0.059 | Road
‘ 368 Ac.0.149 | Ac.0.149 Gharabari-1
369 Ac.0.435 Ac.0.435 | Gharabari-]
370 |Ac0.025 Ac.0.025 | Gharabari] |
371 L Ac0.050 TAc0.150 | Road
372 _1Ac0.010 [Aco010 Debasthalj
373 Ac.0.114  [Ac0.114 Jalasaya-2
375 Ac.0.098 !Ac.0.098 Gharabari-]
380 Ac.0.005 | Ac.0.005 Gharabari-1
TOTAL | 1ACS.239 1 Ac.5.239

The ROR copy of given plots attached with the report.
This is for favour of your kind information and necessary action,
Yours faithfully,
Sd/- 20/11/2021

R.1. Town (South)
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OFFICE OF THE REVENUE INSPECTOR, BALUKHANDA — 108

Letter No.221/ Date 2.11.21
To
The Tahasildar, Puri
Sub.: Submission of Land Status of Sanjayjee Colony. Station Road, Puri
Rel.: Tahasil Office, Puri Memo No.10603, Date 17.11.2].
Sir. .

With reference o the letter on the subject cited above I do hereby

submit the land statys of Sanjayjee Calony, Station Road, Puri as written

below
T LAND SCHEDULE
Mz. Balukhanda Khasmahal RT GOVT
Khata | Plot Area Area Kissam Remarks
No. | No. occupiéd

313 (1159 Ac.23.293 | Ac.2.00  |“Bali” | The Colony for leprosy
affected is runnmg over
the suit land since years
but no recording made
against the name of the
colony

This is for favour of your kind information and necessary action.
Yours faithfully,
Sd/-20.11.20211

R.1. Balukhanda 108
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SAGISTARATE, PUR]

VEEICH OF THE COLIBCTOR & DISTRICT &
(SREPD Secton)

Letter Mo, 355 ) date 23240260

The Divizional Ralleay Mangger
- oy Epte p
East Const Railway, Khordha Road, wWhordha

b . w3 gy 432 ] o~ .
Syt Construction of additionzl ualers in Sanjayjue Leprpsy Colony, HLaton
oy e b N e -
road, fun 1@ be used by the oured leprowy DOTECHS as wo il as general
pubhic,
Bir,

1 frviting a seforence o the subject cited above, 1 arm o sgy that as per
ortler passed by Woen’ble High Cournl, Odisha in WP No.13403 of 2015 and
instrucdon issued vide Goel in SQEPD Depargment, Odisha By hanegwar
Adp letter No BETL/SSEPD A 5 1100721, a sub-cominles at Nisrrint Lavel
has been constiibuted for r@?&abi‘iﬁtaﬁcn of r.:.u';'c':ci leprosy  DeTHon rosiding &
Jibaremjue Fali ar Lokanan Road, Purn and Sanjaviced colony at Station RFosd,
Puri under Purl stunicinalily. in this conpoct: doar, & cigsirict evel Tnecting wes
mder the Chalrmanship of Addisienal Digsict

g -

Cinvened  On rh, 13,2021

e

..... aensupals Pt o capy o the SYOCLSGINES of e festirg 2Io0Y with the o
Ne 26 du30.11.a021 passad in e sinroanid WP L) ars erplnaad horewion o

vouT resdy referanie,

Hanmle High Court has snmpracted for urgent consirustion of additional
son road, Furi . in s conngniion

ilets specially in Sanjavies
amsitdar, Furt in the

e land slaTlis of the colony has been subanitted by the Tanass

Colony «f sta

by indis ated below.

meeting, Wi

T T -
T SRt : 3 ;
| whata Plot : Arai 1 ‘. ]
PR ol Kres peoupald | Kigsoamn Remarks _
| e T g | L

%"z*se solony  lor leprosy
| & ffected iw runnmg under e

|
s
|
o g

233
©

gt Jand sines years, Dut uo !
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: | ":‘s‘{}‘iua ! wde BEALTEL [hatad
| e Ty ETHOTY. .
D S e o e o P o i emm———
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Goorer med Ban s Mo varsea-




ACAEER M)

SHE T e e seting, additiona nlegs i Ranjavies Culrng
SELOnsiructed keeping in vipo Wothg wrgent neod of the
S somply Honbie High Courds origr

Dwauld, therefn ore, request vour to consider issuance of NOC in Tesnecl of
“ove st land for construction of Lormmon teilets in fhe oo Ao fo be wsed by the
| as .

&

Anearly repl in the n ARLer iy reciesied

Yours faithfully

N

Vot : v e . L
Histric: Megnatrte f;gy,,ai,{;}__im;'n:r. ]

Mesrrg Mo oo P -
Merrn Mo el h g’ EDE ’i;‘}\. N TLY,

Copy Inrwurded w Senior Di visional Enginecr, East Cngt Railway, Khordha

T o o Tindan s g 1 e b ey D g e . - et
maxad, Jeinl for informaten S10 mucessary action.

Pa
AN
5.&%;?%3'
Distriet Magisuoie o ’g,h SHettar, Pur
R
e e e e

Meme Mo, Q5070 i ST p

SRETD Department, Cdisha, Bhubaneswar for

Ay acfion (\

Districr Magisiraie & wwfﬁ:l'?;f_'}{‘) Tt
= /
i
r i Wy T e - g £ a"'
Memao Noo g R R W T 1

TN

(‘wpy wr Execiurive Difiper, Puri Funielpalily, Puri/ ol sildar, Fard for
normation ond nag ESRACY solingg,

Dhigiries UnMagistrete & Cltlee tor,. Purs

M\es‘ed

1@ co®

CDM & PHO,
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OFFICE OF THE CULLE@TD’R & DISTRICT MAGISTRATE, PUR!
: (SSEPD Section)
IR e

Latter No. 'Fg:“‘“. ey ] date .

To,

The Branch Manager,
1C1¢G] Bank, Puri

Sub:-Proceedings of the meeting on the order No.26 DL30.11.2021 passed in
WP(C) No.12403 of 2015 to improve the living condition of cured leprosy
persons of Jibaramjee Palli at 1 okanath Road, Puri and Sanjayjee colany at
Sration Road, Puri under Pur Mumnicipality- Arrangement/ Availability of
mobile ATM in both the colonies.

Sir, -

Tn inviting & reference L0 the subject cited above, 1 am o enclose herewith &
copy of the procesding of the meeting an the order No.2G 131.30.11.2021 passcd
in WP(C) No. 13403 al 2015 (o improve the living condition of cured leprosy
persons of Jibaramjee Palli at Lokanath Road, Puri and Sanjayjee colony at
Station Road, Puri under Puri Municipality

[ would, therefore, request you to meke necessary Arrangement/
Availability of mobile ATM in both 11e colonics enabling the CLPs to draw their
amount and to aveid travel (o banks to draw their pension and spent @
substantial amount for their cravel, this facility may be iade ot least once I a
weels in both the colony.

Yours faithfully

S%\,ﬁ\&“‘\

Dist. Sacial Security Officer, Purn

R R SN
Memo No. <M pr. 3| AL

Copy to PA to Collzetor, puri for kind information of Collector. A
- N g
Sl

Dist. Social Secunsy Officer, Puri

d
co M‘a%‘e
AT

CDM & PHO,
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—%e k.
¢ Position of Mobile ATM at Sanjayjee and Jibarampalli Leprosy Colonies
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OFFICE OF THE COLLECTOR % DISTRICT MAGIATRATE, PURI
(SREPD Seotion)

Letter No_aAGo . o/ dais o\
1

Tix,
e Expeutive Offieer, Pur Municpality, Porl

auke-Proceedings of the meelng nn the order N2 L3001 EERY passed
W) No, 13403 of 2015 to fmprove the Hvinge condition of pured leprosy
persons of Jibaramjce Patll at 1okanath Road, Pun and Saniavice colony
4t Station Road, Pur wnder Purt Munivipality. Eemova of garbage and
urrwanced debris and subrnission of estimate for pormencnt roaiing of e
houses rogarding.

Refi- This office jetier Np.2adi du10.12.2021

Sir,

I invitmg a refersnce O the =uisicet cited above, [ am girseied 1o say

’

G stepu oy Kindly he taker for 1emeval of garbage and prvpmnced debng
from the erionies of puredd beprosy person of Jiparamjezpail Lokanath Road,

lewd may

 gn b
LY
n

o By Sanjavies Colony Srarion Read, Purl Besides, tho el
ndly be cleared and mosguito ol e spread ingide the colonies in regular
b

mtervals, In his connecion as discussed in the meeting, the Hving quarte? af
arh the solonies, which reguired permenent reoling are 0 e gurveved and an

estimate for such roofing e suypmitted o lnis pffice for discussion in ihe nexs
of the sub-comumties and ¢ pproval of The hucgeiary proy fairst .

magin

[H

1 would, thercfore, reguest you 1o Lipdly farpish % dels. of TUDRD
regarding reraoval of garbage pna urwantsd debris {rom the coloniss and
submit an estimats for permanent rogiing of the Iving quarter of {he CLPs OT

kind perubal of Collecter and plact vae matter in ihe soagt Siily-COTIMLECE

msciing.

sl Socht SeonTiy Oificer, PUT

Moo Moo T G UL S P R EARA! .
Topy o PA L Callecior, Pt oy wind nlernmtian Lt COLOT

Sy p
A _\\\\’.
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CDM & PHO,
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ﬁ&) PROCEEDING OF RENIEAY MEFING FOR PISCUSSION OF CONSTRUCTION OF
B FOILETS AT SANIAYAJEL COLONY NEAR RAILWAY STATION, PURL IN THE
nmu CHAMBER OF THE EXECHTIVE QFFICER, PURT MUNICIPALITY, PU RI

_ONDATED 10.12.2021 AT 11, 00 A.M.

A meeting was held on dt.10.12.2021 at 11.00 AM under the chairmanship
ol Executive Officer, Puri Municipality, Puri in his office chamber for discussion on
the living condition and construction of toilets at Sanjayjee colony near Railway
station, Puri as per the decision taken on the mecting held on dt. 15.09.2021 in
Collectorate, Puri in connection with dircction of Hon’ble High Court in WPC
No.13403 of 2015. All members were present except the representative of Railway
authority. The land belongs to Railway authority and in absence of Railway
authority decisions for providing toilet could not be taken up. It is decided that,
another meeting will be taken on 17.12.2021 at 11.00 AM in the Office chamber of
the undersigned with intimation to Railway authority to attend the said mecting
without fail as the matter relates to compliance of orders of Hon'ble High Court,

Odisha. Cuttack.

The meeting cnded with thanks to the chair.

Executi|l
Cik_gri Municipality, Puri.
of

Memo No.  Zz.2% /Date. .{C,"-.J,:) =3 AN
7
Y qu},
é&gﬁ:ﬁ/

Rxecu tiv ?e!r
{Pun Municipality, Puri.

« Copy to all members for information and necessary action.

Memo No. 20,59 [Date. v ya. 5|

Copy to D.8.5.0,,Puri for information. \‘Al ?

E\cccuuve\g)
un Mummpahtg Purl
Memo No.  qp 5 [Date. je- -y o) f\;j____

Copy lo Senior Divisional Enginecer, East Cousl Railway, Khordha Road,

Jaini, for information and necessary action,
" ]
( 12%%
i-‘:‘_'_——-,)

U
e S\Gd E}E}cu tiv!‘:ﬂ t!l{z:{ar,

. Puri Municipality, Purl.
e cov Lot
1 U N
CDM & PHO, T T

Puri
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B fm‘ENpANCE SHEET FOR DISCUSSION OF LAND MATTER AT SANJAYIE
TTD. 10.12.2021 AT 11.00A.M IN THE OFFICE CHAMBER OF THE EXECUTIVE OFFICER,

PURI MUNICIPALITY, PURL.

E COLONY ON

SL NAME OF THE OFFICER DESIGNATION | TTTSIGNATURE
NO.
1 | SriSaroja Kumar Swain, OAS Executi\l%c:mbffi‘t":er ‘‘‘‘‘ o m_"___,w
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Chair :;;chc_dmgr of the Meeting held on 17.12.2021 at 11.00 A.M under the
chamb. salp o the. Executive officer, Puri Municipality Puri in his Office

amber in connection with living condition at CLP of Jibaramjee Pallj at
LOkanfith Road, Puri and Sanjayjee Colony at Station Road, Puri under Puri
Municipality.

_ A mc'ming ‘w.ns held o1 17.12.21 a1 1.00 A.M under the Chairmanship of Executive
Qfﬁccr. Puri Mummpallty in his office chamber in connection with living condition of CLP of
J:b:'irnm Palli at Lokanath Road, Puri and Sanjayjee Colony at Station Road, Puri under the
Puri Municipality.

The following members were present the meeting.

l. Tahasildar, Puri
2. Re- Presentive of Secretary P.K.D,A, Puri

The Executive Officer, Pur) Municipality Puri welcomed the member present in the
meeting. Al the outset the Executive Officer spoke about the purpose of the meeting. Neither
the Divisional Engincer Easl Cost Railway, Khordha Road nor his re-presentive attended
the meeting. The purposed land where Sanjayjce colony exists apparently belongs to Railway
authoerity and in absence of Railway personnel decision could nol be taken up as regards
construction of toilets. The Executive Officer, Puri Municipality expressed his displeasure
for non attending the meeting by the Railway authority. The committee decided to intimate
Collector, Puri for non- cooperation of the Railway Authority.

The meeting ended with vote of thanks to the chair.

Exesd 2 kM

P Municipality, Puri.

Memo No. Cf} < /Date. % o//r;,»[ 2.0 ?/ gk
Copy to all members for information and necessary action. f b; g
Exe&tivéW
&ﬁ Municiparity, Puri,
[¥ YA

Memo No, Cf 192 /Date. 30// 2/5"& f/ )

Copy to D.8.8.0, Puri for information and neeeéssary action. He is requested to place
the mafter before the Collector, Puri for his kind information,
eyt
ExediiMve O@“\M

Puri Municipalit¥, Puri,

Memo No. 199 /Date. gﬁ//;?/ ?‘5'-'”/
Copy o Scnior Divisional Engineer, Easl Coast Railway, Khordha Road, Jatni for'.

information and necessary action,
B e
x 4 Execnidte qﬁﬁ’\ﬂ
JF

e i Municipatty, Pdri.
e® Puri Municiputty.
N P‘\\ !\“ﬁ‘”&i}»
co® ~
e
i ) e
N -
: CDM & PHO,

Puri
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ON

\R 1 SANJAYIEE COLONY
ATTENDANCE SHEET FOR DISCUSSION OF LAND MATTEROTTHE  UTIVE OFFICER.
DTD. 17.12.2021 AT 11.00A.M IN THE OFFICE CHAMBER

g PURI MUNICIPALITY, PURL.
u_:\ o - N
Ust j " NAME OF THE OFFICER | DESIGNATIO
NO. o S o
3 | 5ri Saroja Kumar Swain, OAS executive Officer

| :

‘1 -— - e { N -
" T'cp phitn, Macenay Rl Tpdutrolr, B

T a5q s
AT Al

Y
\. \ Ohgend B 1

!L ‘ T ! irf\w-s :}f VA PJ’«Y,{I, N}) I)’ S}a!_‘—_c;ﬁ;\,f
! ! &
; l. L) SGt L”fi_r_ o 7#\‘3:) B
5
B ,
P - e .
e |
6 |
! - . —
e ---——--—I B e e o b ‘_..7.___.—.——_._,4!‘_.7 —_—
i 7 il }‘
| S
B 1
! : !
o |
7
[ S B .
710
|
L e
11
|
L
12 |
| L
e
i 13
I .

CDM & PHO,
Puri

I
!

A

SIGNATURE

R

e

ez
b

G

”/"

D

e




-— r o~ .
> % ﬂ RAR AU R TN T. Sexny €
A et

. Health Screening at Jibarampalli Leprosy Colony

(Niladri Nilaya)
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, Health Screening at Jibarampalli Leprosy Colony

(Niladri Nilaya)
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. Health Screening at Jibarampalli Leprosy Colon

(Niladri Nilaya) o
,

“

Y



V'y

.—-—%, gl .
Health Screening, Treatment, Dressing & supply of self
protection kit at Sanjayjee Leprosy Colony

CDM & PHO,
Puri
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Health Screening, Treatment Dressing & su
protection kit at Sanjaviee Leprosy Colo
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Health Screening, Treatment, Dressing & supply of self
protection kit at Sanjayjee Leprosy Colony

_“\)6 €DM & PHO,
Puri
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Health Screening, Treatment, Dressing & supply of self
Protection kit at Sanjayjee Leprosy Colony
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Seat No : 105

COMPUTERISED FILING COUNTER
ORISSA HIGH COURT,CUTTACK
ACKNOWLEDGEMENT SLIP

Branch No : WRIT BRANCH (DIVISION

BENCH)

Receipt No : 1502/2022

Case No : WP(C) 13403/2015
Received From : Petitioner
Filed By: PAMI RATH
Document(s) Filed :

41- Report

Date Of Receiving : 06/01/2022

Time : 01:03:59 PM

1/6/2022, 1:00 PM
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7S .
- IN THE HIGH COURT OF ORISSA: CUTT k ”} 1
W.P.(C) No. 13403 of 2015 \ \ LT
Sri Bipin Bihari Pradhan
Versus
State of Orissa and Others | ....Opposite Parties

REPORT DATED 5.1.2022 ON SANJAY LEPROSY COLONY OF PURI
TOWN IN PURSUANCE TO ORDER DATED 30.11.2021 AND ALSO
REPORT ON JIBARAMJEE LEPROSY COLONY OF PURI (NEAR
LOKANATH TEMPLE)

Visit Date:- 29.12.2021

g‘ . Ropm Brages B @ W

“fov Gautam Mishra B.P. Tripathy Iﬁ Pami Rath
(Senior Advocate) (Advocate) (Advocate)
CUTTACK

Date: 5.1.2022
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